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BaDlladesb Tak \ 0.4214-

Sri LaDkan Rupee 04496 

Sinppore Dollar 6.0394 

Malaysian Rloait 5.1336 

Indonesian Rupiab 

Olinese Yuan 3.4586 

-Rntes as On 23.3.1987 

·-Rates as OD 27.3 1986 

The excbao.e rate of the rupe e il fixed 
with reference to tbe value of a basket of 
currencies, malblv of counh ies whu;:h are 
India". major tradlnl P lrtners. The ex-
chanae rates between rupee 8nl1 oth cr 
currencies move upward or downward 
depend ina upon tbe fluctuations in the 
value of tbe!M! currencies. In a fCI,me of 
fioatinl exchanae rates. such frequent 
variations 10 exchanae value of rupee are 
not unusual. 

EUeetl .... or ProtectloD of Chit Rights 
An 

5945. SHRI BANWARI LAL PURO-
HIT: Will tbe Mlnist~ of WELFARE be 
pleased to state: 

(a) whetheT Government bave made 
any critical analysis to know the cffcctrve· 
ness or otherwise of the Protection of 
Civil Riabts Act an le,novinl untoucha-
bility io tbe country ; and 

(b) If so, tho results achieveJ and 
furtber steps contemplated by Government 
in tbis reprd ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OP WELFARE (SHaI 
GIRIDHAR GOMANOO): (8) and (b). 
AD anal,sis leprdina offences under tbe 
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0.4148·· - 1.'7 

0.4468 0.62 

5.642' 

4.7713 - 7.06 

+39.74 

3.8492 +JJ.29 

ProtectiOn of Civil Riahts Act. 1955 rel.-
[lOa to untoucbabllHY and the various 
measure, taken to eradicate Ihe same are 
c,)utained in the Annu.tl Rtport 00 the 
Implementation of ProteccloD of Civil 
Rilhtl Act. The A[\Ounl Report for tbe 
calend ,r year 1985 w.\S placed on tbe 
T.\bte or Lok Sabhn on 18th M.lrch 1987. 
Th~! Report. ioter-a 18. contalos tbe action 
.11 reported by al. the St tte G,.)Vcrnfllentl. 

5946 SURf C. JANGA REDDY 
Wtll the Mlllltter of ENVIRONMENT 
AND FORESTS be pleased to state: 

<a> tbe lean aiven to each States 
Government by hn.locial Irlstlfutiolla nnd 
other d.enciea tor walteLlnd dtlvelopment; 
and 

(b) th c resul IS achieved therefrom in 
each State '? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT (SHRI 
Z.R. ANSARI): tal and (b). Informa-
tIon reaarditJa the loans liven by tbe 
Centrdl OOVl. to tbe State Oovt. under 
Centrally Sporuored Scbemes aod by 
Financial InstitutioDl to tbe State Govt. 
Aacocies is shown in the Statements I and 
II respecdve')' ,Iven below. 



CHAITRII\. 18, 19(W (SAKA 

Stat __ t-I 

LtKln ,.I.aud 10 Stat. Go.' •. "l1li., IJut c.",,.a/ly SpOn8o"l1d Sell.",. 'Soil. Wal.'lIIId T,.. 
COIII,MlatiOllln 1M Hima/oJltn (OPERATION SUILWATCH) durlllg 1985-86 and 1986-81 

and physical ochl.".",.,.ts 

Sl. No. State 

t. 

2. 

3. 

4. 

S. 
6. 

7. 

8. 

9. 

10. 

11. 

12. 

Aasanl 

Haryan. 

H imacba J p, adcsb 

Janlmu & Kashmir 

Manipur 

MeahaJ.lya 

Nupland 

Punj.lb 

S.kkinl 

Tripura 

Uttar Pradesh 

West BenlA' 
-~- --.. -- -_ ... ._. ,., ... _-

1985-86 

(Amount (Area 
in Lakbs) Covered 

in Ha.) 

13.67 

108.45 

100.58 

16.84 

20.83 

46.94 

49.79 

36.08 

16.19 

17.10 

80.36 

33.17 

336 

3912 

8197 

861 

1385 

1971 

3600 

3750 

278 

127. 

5709 

900 

1986-87 

(Amount (Area 
in Lakbs) Covered 

in Ha.) 

7.S0 

64.23 

68.77 

16.02 

19.60 

24.94 

53.50 

60.83 

22.48 

10.00 

97.4S 

34.68 

650 

3300 

3637 

4J2 

lS4S 
)755 

3285 

3750 

1234 

.'42 
41S1 

1118 
. _. ---- ----~, 

540.00 32167 480.00 26079 
.......... ~------- ----_ .. _-- - ----

·~is achievement IS not tlnal. 

Note :-This pbyaicaJ acbievement jS the total achievement. Separate achievement 
for LO.l0 coolponeol ,s not available. However, the pattern of central 
assi.tdOoe 11 SO% Irant and 50% Loan under the scheme. 

StaCemeat-II 

Loa1IIlQItcttoMd and ,.~ft"tJllct'd to S'at~ Gorl a""ci~$ bJ' /inlmcia/ 1111111111/0lI.l for 
wane/and ch ,.Iopn"nl DIId Qj]aresrtltlon. up 10 Decem/)" 1986 

(Rs. in Jakha) 

State Loan Sanc- Refinance Refinance 
ioned to State sanctioued disbursed 
Govt Corpora- ") NABARD by NABARD 
actions ------------~ 

1 2 3 4 --_ ... - _ .. __ .. _ 
RlUutban 4.92 4.92 




